cover all issues of mutual interest and concern. Despite differences of opinion on the way
forward on a few issues, there was a broad understanding on a number of other issues.
Pakistan's Foreign Minister has accepted EAM'’s invitation to visit Delhi at a suitable date to he

decided through diplomatic channels.
Production of nuclear weapon by Pakistan

T%437. SHRI SATYAVRAT CHATURVEDI: Wil the Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether Government has taken notice of the report of American Muclear Monitoring
Institute, “The Institute for Science and International Security,” according to which the entire
assembly line of cooling towers in Pakistan’s Khushab third reactor is ready whereby Pakistan

would step up plutonium production for manufacturing nuclear weapons;
(b) whether it is a fact that Pakistan has 70 to 90 nuclear weapons;

(c) whetherit is also a fact that all the defence preparedness of Pakistan could be used
against India; and

(d) ifso, the action being taken by Government in this regard?

THE MINISTER OF EXTERMNAL AFFAIRS (SHRI S.M. KRISHNA): (a) to (d) The
Government have seen recent report of the Institute for Science and International Security,
Washington DC regarding construction of third heavy water reactor at Khushab nuclear site in
Pakistan. Government continuously monitors developments having a bearing on national security

and takes all necessary steps to safeguard India's security.
Cases pending with CBI

*438. SHRI BALWINDER SINGH BHUNDER: Will the PRIME MINISTER be pleased to
state:

(a) the number of cases initiated by CBI against bureaucrats of the level of Joint
Secretary and above, and pending at present;

(b) the number out of them, in which charge-sheets have been filed within the stipulated
period and the number in which extension of time has heen sought from the designated courts;

and

(c) the date from which the oldest case is pending and the steps being taken to expedite

the cases, particularly those pending for over five years?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND
PENSIONS (SHRIV. NARAYANASAMY): (a) to (¢) Number of cases registered by CBI against
officers of the level of Joint Secretary and ahove and chargesheets filed out of them during the

last three vears is as under:

TOriginal notice of the question was received in Hindi.
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